
been submitted by Federatiou to him in 
tbit R8lfd; aud 

(0) if so. tbe reaction of Government 
th.,reto ? 

THB MINISTBR. OP COMMBRCB 
AND POOD ,AND CIVIL' SUPPLIBS 
(SHRI P. SHIV SHANKBR): (a) and (b). 
Yel, Sir. 

(c) There ar~ several committees and 
avenues for coordinatod approach to 
Olport promotion. It does Dot appe~r 
necessary to have anotber Comma tee as 
SUllclted. 

Llberaillation of Import Polley aDd BallDce 
of PI,.eat Situation 

*298. SHR[MATI JAYANTI PATNAJK : 
Will the Minister of COMMERCE be 
pleased to state: 

(a) whether the recent policy regarding 
liberalisation o( imports and incentjves 
provided for export bas led to the expected 
increased export earnings for the country 
leadin, to a more favourable balance of 
payment situation; and 

(b) if so. tbe specific performance in 
this respect in electronics and chemical 
sectors 1 

THE MINISTER OF COMMERCE 
AND FOOD AND CiVIL SUPPLIES 
(SMRI P. SHIV SHANKER) : (a) Exports 
and balance of payment situation are 
determined by several internal and external 
factors. PoHey measures have been de-
signed to increase the production bl~(' of 
exportable commodities and goods, illJ!-'ro-
vina tbe quality and oompetitivene~s of 
Indian products. providing incentives for 
elporta aud encouraging efficient import 
substitution. Some of these policy measures 
will tab 1ime to have an impact. 

(b) Accotdins to ahe provisional 
nOCI and S data available (or the first six 
months 'Of 1M current financial year t tbe 
exporta of Chemical and AUied Products 
amouoted to al. IS7.17 crores durin, 
April.September, 1986. Accordinl to the 
figures avaUable (rom the Engineering 
BxlfOn PromoUo" Council. tbe export of 

Blectronics amoun ted to llt~' 15 crore. 
duriol April·December, 1985. 

New GodOWDS of CeD .... ) WareIlOUIID& 
Corpor.atloa 

*299. SHRI PRIYA RANJAN DAB 
MUNSI ; Will the Minister of FOOD AND 
CIVIL SUPPLIES be pleased to state: 

(8) tbe- number of new ,odOWDS of 
Central Warehousing Corporation pl'opoaed 
to be opened during the Seventh Five Year 
Plan period; and 

(b) what would be the approximate 
storage capacity of these ,OdOWDB ? 

THE MINISTBR OF COMMERCE 
AND FOOD AND CIVIL SUPPLIES 
(SH~I P. SHIV SHANKER) : (a) aDd (b). 
DUring t1~c Seventh Five Year Plan, the 
Central Warehousing Corporation proposes 
to construct slorage capacity of 20.00 lalth 
tonnes. Of this capacity. up to 31-1-1986 
a capacity of 3.04 lakb tonnes has been 
constructed at 40 warehouses. A capacity 
of 2.88 lakb tannes is UDder construction 
at 30 warehouses. The Corporation is in 
the process o( determining the number of 
warehouses at wbich the remaining capacity 
wouJd be constructed. 

Export of HaDdJooms aDd Texttles 

-300. SHRI V. TULSIRAM : Will tbe 
Minister of TEXTILES be pJeased to 
state: 

(a) whether it is a fact that export of 
handJooms and textile goods bas increased 
more than 10 per c~nt this year as compa .. 
red to tbe last year; 

(b) if so. the items which ~howed an 
upward trend; 

(C) the .hare of Andbra Pradesh in the 
export of handloom and textile ,oods 
indicatiog their value; and 

(d) the incentives GOYern,eot propOse 
to provide to Andbra Pradesh (or boostins 
the export of handJooms aDd te;ctiJe good, 
from tbat State 1 
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TIU MINISTBR OF STA'r8 OP THB 
MINISTRY OF TBXfIL·BS (SKRt 
KHURSHID ALAM KHAN) : <a> Tbe 
exports of textiles and clotbiDI including 
haadlooms in 1985 were higher than in 
1984 by more than 10%. 

(1:») The items wbich sbowed an upward 
trend include larments, made-ups and 
certafn bandtoom products. 

(c) The statistics of State-wise textile 
exports are not maintained. 

(d) Tbe export incentives are not 
provided State-wise. A statement of 
export incentives offered is liven below. 

StatemeDt 

The (oUowin, mealures bave been 
taken to boost textiles exports :-

(8) So't Joan scheme is availabJe for 
modernisation of tbe textile products. 

(b) Sophisticated textile machines not 
manufactured indigenously are allowed to 
be imported on OGL. 

(c) Wide width shuttJeJess looms and 
rotor spinning machines are allowed to be 
imported to concessions' import duty 
linked with export obligation. 

(d) CCS rates have substantially in-
creased with effect from 1st January, 1984. 
Tbese rates were continued during 198'. 
These ra~e8 have beeD extended upto 31st 
December, 1986 subject to review to be 
completed by March, 1986. 

(e) Import entitlements UDder RBP 
licences have been JiberaHsed vide AJ."peo-
dix 17 of tbe Import-Export Po1!cy for 
1985 .. 88. Some items of raw material/ 
fabrics are permitted to be imported UDder 
tbe Advance Ljc~nsjng Scheme and Duty 
Free REP Scheme vide Appendices 19 and 
21 of Import-Export Policy ror 198' .. 88. 

(f) Under tbe 100% Export Oriented 
VaiU ,_ Pree Trade Zone Scbemes, 
flcnita'for Hbers! import of capital goods 
,an4 taw materills a long with many other 
conceuionl are ,iven with necessary export 
oblJBadon. 

(I) Poreiao CollaboratioD is .lIo~d to 
modernise indieaenous textile machinery ,to 
enable' :xportert to have access to modern 
machinery .. Sophisticated machines Dot 
manufactured indigenously are allowed to 
be impor ed on OOL. As many .s 1 14 
machines necessary for ,armeDt and bosiery 
manufactures have been placed under tbe 
OGL, 97 01 tbem enjoyiD, coaceslioDal 
import duty vide Appendix 1 part B 
Import-Export Policy for 1985-88. 

(h) Government has announced intro. 
duction of new Import-Export PaIs Book 
Scheme for manufacturer-exporters UDder 
the new Import-Export Policy. 

(i) Government bas decided to set up 
a Fashion Technology Institute in Delbi 
for education. research, service and trainiol 
in the areas of fashion design especially 
for the garment trade. 

(j) Government has been glvlDg 
additional assistance ror new products and 
new markets. 10% higher REP is given for 
new products and new markets. 

(k) Government has been giviog liberal 
assistance (or sponsoring and funding 
promotional sctivhj~s such as market 
studies, Buyer- Seller·~1eets. participa lion 
in international fair and exhibitions etc. 

(I) Duty draw back rates for garments 
have been IiberaHsed. 

A'mlDutratlve Overbeads 01 rei 

.301. SHRIMATI KISHORI SINHA: 
Will tbe Minister of POOD AND CIVIL 
SUPPLIBS be pleased to state: 

(a) whether Governmeat have seen the 
charles made by the Federation of Indiaa 
Chambers of Commerce aud Industry 
(Fleel) alainst tbe Food CorporatioD of 
India relardinl administrative overheads of 
tbe Corporation; 

(b) wbetber tbe Corporation '. JOII JI 
about RI. 1100 crores as made out by tbe 
FederadoD; aDd 

Cc) if Dot. what are .be overheld coat. ' 
of PCI for handJiDI food.rajol includiq 


